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MATTERS UNDER RULE 377 

(i) NEED FOa. A MtNING ENGINEER" 
ING DEGREE COLLEGE IN ORISSA 

SHRI RA AEEHARI BEHERA 
(KlIlahandi): Orissa is a mineral-rich 

tate wh '!re iron"ore, maganese, 
l imestone, pig iron, chromite, tin, 
mica and cOlI are available in 
abundance. Seeing the avail ability 
of high grade min ral ,private and 
puolic sector undertaking" have 
established minerat·ba ed indu~tries 
and factories a t different p lace~ of the 

tate. Works are in progre3s in 
a lm1'lt e-v ry min ~ exc Jpt the 
few one~ which have been r centlv 
discovered by the Geo logical Survey 
~f India. Engineers from all parts 
of the country ar w.)rkin~ in thOle 
m'nes and factories. But the number 
of mining engine~rs from Orissa is 
microscopic. Th~ reac;on is not far 
to seek. There is only one mining 
~n~ineering scho I in the entire 
State which can only give a diploma 
to its students. Students c Jming 
out from that imtitute are deprived 
(:)fgetting higher education on mining 
e ngineering. The financial tatm of 
each of those students i not sound 
enough to join in other States for 
higher education. Due tc the above 
rea~on, there is alway shortage, f 
highly qualified m~ning engineer 
from Orissa. 

The people of this backward 
state have be ... n agitating for the 
tal1t many years for th . tting up 
of a Mining Engineering degree 
college, and s:>me hi her in,titution 
for research and training in the subject. 
G vernmvnt of India has a prop::na1 
for mod.ernization and upgradation 
of mine~ of the country during the 
iixth plan period. The role of 
mininer engineers in the implem~n. 
tation of m'ldernization i very 
ignifican t. In order to make 

mining engineers available, Central 
G.)vernment should exp!}dite th(' 
programm.. of opening mining 
engineering degree college3. 

. 0 -i ~<\a 5 an under-dev loped State 
w 1 ~r<;; mlra-stroctural faci1iti~ are 
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available to provide practical training 
to th mining en ine ring college. 
In view of this, I urg upon the 
G~v rament of India to take all 
P"s ihle st p to op n a d gree 
colleci on minin engineering in 
Oris a. 
(ii) NEED FOR PROrECrION TO 

REMINGTON RANDS HOWRAH UNIT 
SHRI SAMAR MUKHERJEE 

(Howrah) : The standard type .. 
writer is an essential office equipment 
in the prescn t Indian commercial 
conditions (small unit with mea e 
capita and mountain-high mploy-
men t problem). Remingon Rand's 
Howrah unit has an installed capacity 
of 36,0 0 tandard typ rwriters. 
Since 1969, R min ton's production 
haC) aU along been p gged to an 
average of 22,000 to 23,000. During 
all the3e years, the plan t and the 
machinery at the Howrab fact ry 
ha been exploited without any 
major replanishment, so much so 
that their written-down value has 
dwindled from R~·. 87.75 lakhs in 
1965 to a meagre RIl. 35lakhs. But 
the Central Government has already 
issued licence for electric typewriter 
in favour of the prop 3ed Bangalore 
e ectric typewri ter uni t, while 
abandoning its mother unit at 
Howrah. How withQut enquiring 
into all these things, licence has been 
issued to make them other plant further 
crippled, i.e. any investment -during 
coming years in plant and mach inery 
wBl be for electric typewriter plant, 
with the deliberate intention of 
further shattering this mother unit in 
Howrab. This act cfthe concer ned 
Ministry was also prote3ted by the 
Bureau fPublic Enterprise; and the 
C')mmunications Ministry. There-
fore, I urge upon the Government 
to ave the Remington's How.rah 
unit from bein further crippled, and 
demand a statement from the con. 
cerned Minister in thi matter. 
(iii) ALLBGED ARREST OF' TWO. 
TRADB UNION LEADER OF LOOQ-
RUNNING STAFF UNDER ATIO AL 

ECURITY ACT. 
HRI GEORGE FE 

J(Muzaffarpur) : I w~h 

·rheorigQal speach was deliv.!r d in Oriya 


